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Effect of Shortage e¢f Yain on Tyre
Industry in Rajasthan

1204, SHR™'P. 'GANGADEB: Will
the Minister of INDUSTRY AND
CiViL, SUPPLIES be pleased ic state:

(a) whether the Tyre Industrieé in
Rajasthan’ have been badly affected
by shortagé-of yarn; and

(b) if so, action taken in this re-
gar_d?

'THE MINISTER OF STATE IN THE
MINISTRY - OF INDUSTRY AND
CIiVIil. SUPPLIES (SHRI== By WP.
MAURYA):. (a) -and (b). There is
no Unit manufacturing automobile
tyres and tubes in Rajasthan State.
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Organisation of Rural Electrification
Programme op Cooperative Basis

1205. SHRI M. S. PURTY: Will the
Minister of ENERGY be pleasad to
state:

(a) whether there is a proposal 10
involve village panchayats and.  rural
co-operatives respectively for proper
maintenance and utilisation of rural
electrification programme -and for
organising rural. electrification prog-
ramme on co-operative basis; and

(b) if so, the proad outlines thereof?

THE DEPUTY MINISTER IN THE.
MINISTRY OF ENERGY (PROF,
SIDDHESHWAR PRASAD): (a) and
(b). 5 Rural Electric Co-operatives
were established in 1969 in the States
of Andhra Pradesh, Gujarat, Karna-
taka, Maharashtra and Uttar Pradesh,
Village Panchayats and Rural Co-
operatives are involved for organis-
ing Rural Electrification Programme
in these Co-operatives. For this the
representatives of village Panchayatg,
local Land Development Banks and
other Service and Multipurpose Ca-
operative Societies are invited to par-
ticipate in the informal inecetings of
the local members. The necessary
programmes are finalised after dis-
cussions in such meetings.

By the end of the Fifth Plan ab.
»20—25 new Co-operatives are expe:l.
ed to h» ge* up, depending upon the
availability of resources and the res.
ponse from the State Governments
and State Electricity Boards.
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Management Struciure of HMT Units

1208. SHRI PRABODH CHANDRA
SHRI C. K
RIEF:

JAFFER SHA-

Will the Minister of INDUSTRY
AND (IVIL, SUPPLIES he pleased
to slate:

(a) whether there is a proposal with
Government 1o recast the manage-
ment structure of HM.T. Units; and

(b) if so, the main features of the
proposal?

THE MINISTER OF STATE IN
THE MINISTRY OP INDUSTRY AND
CIVIL. SUPPLIES (SHRI A. G
GEORGE): (a) and (b), Govern-
ment have tecently reorganised the
management structure of HMT Units
in order to have greater autonomy
and responsibility at the unit level
and greater participation of the unit
Jevel manmgement in corporate pian-
ning and policies. Under the present
pattern a three-tier management con-
sisting of the Corporate Board of
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Direct&rs. a Committe;e of Management
at the Company level and individua!
Eecutive Board at the Umit level has
come into existence.

Development of Handloom Industry in
Goa in Fifth Plan

1209, SHRI PURUSHOTAM KAK-
ODKAR: Will the Minister 0of PLAN-
NING he pleaseq to state:

(a) the total allotment made for the
development of handloom
in Goa 1n Fiith Plan; and

industry

(b) the names of various items and
heads ot accounts under which allot-
ments have been made for the pur-
pose?

THE MINISTER OF STATE (N 1HE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA): (a) and
(b). Tentative outlay for the deve-
lopment of the handloom industry
under the Draft Fifth Plan of the
Union Territory of Goa, Daman and
Diu is Rs. 0.60 lakh, This tentative
outlay ig subject to revision when the
Fifth Five Year Plan ig finalised. The
development programme envisaged
under the Draft Fifth Plan of Goa,
Daman and Diu for the nandloom in-
dustry consists of financial sssistance
to Weavers’ Co.operstive Socistiey for
munagerial subsidy, interest subsidy,
share capital contribution and supply
of improved tools.





